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from the settlers pointing out their 
difficulties and askin, for further 
concessions; 

(b) Proposal to give more bamboos 
and cadjan leaves, free supply 01 
bannana sucker., vegetable seeds etc. 
are under consideration of Govern· 
ment. 

study Leave to Government OtIIeers 

1243. Shri Ma4hu L1maye: Will the 
K1DIster of B_ Aftalrs be pleased 
to refer to the reply given to Un-
starred Question No. 108 on the 4th 
November, 1965 and state: 

(a) whether the restriction on ofII-
ftrs wlaereby they cannot retain Gov-
ernment accommodation for a period 
exceeding six months goes against the 
intentions of the Second Pay Com-
mission who had recommended liberal 
grant of study leave to Government 
officers who intended to pureue hieber 
studle. in India or abroad; 

(b) if 80, the action proposed to toe 
taken to rectify the position; and 

(cl the facUities, other than leave 
which are provided to omce,.. wlae 
undertake higher .tudies? 

The Deputy MlDlster in th" MJnh-
try of Home AlfaJrs (Shri L. N, 
MIIdlra): (a) to (c). The relevant in-
formation is ·being collected and will 
be placed on the Table of the House 
as 500n as possible. 

Co_unlit Actl'l'lty III Kaabdr 

1244. Slwl IIarl Vlslma Kaa.th: 
Will the Minister of Rome Atraln 
be pleased to Itate: 

(al whether it Is a fact that leveral 
pro-China Communists 01 Punjab have 
entered Kashmir; and 

(1)) if so, the action bein, taken in 
the matter? 

The MlnJster of State in the Minis-
try of Home Alfalrs aDd Minister of 
Defeaee Supplies In the MlnJstry of 
Defence (Shrl Hathi): (al The Gov-
ernment haVe no information to this 
effect. 

(b) Doe. not arise. 

£ibMIlt ." II.P . .,... 

lW. Sbrl BireD Datta: Will the 
Minister of Home Aftalrs be pleased 
to state: 

(a) whether Shri Daaaratila na, 
II.P. detained in Damka Jan i. M-
fMinl from T.B.; 

(b) wheth ... he laal b_ kept ia 16Ie 
ftajendra Prasad Hospital, Rane1i!; and 

(c) whether Goverrun ... t prapooe 
te rel.Be him en parole for .... t-
menU 

The MlnJster of State ID the MIais-
try of Home AlfaJrs aDd MlDlster of 
Defence Supplies I. the MlnJstry of 
Defenee (Shrl Rathl): (a) and (b). 
Shri Dasaratha Deb is suffering from 
slipped inter verteberal discandis and 
is under treatment in the Rajendra 
Medical College, Ranchi. 

(cl As he is already under specia-
lised treatment, the Government of 
Tripura do not consider it nece",ary 
to release him on parole. 

UDdertrials In Trlpura 

lUG, 8hrl Blren Datta: Will the 
Minister of Home AIIaJrs be pleased 
to state: 

(a) whether it is a fact that a large 
number of under-trials in Tripara 
are refused bail even thoulh they are 
flr ... ted under bailable section; 

(b) whether all the under-trials, 
includinl MUs are denied cia .. I; 

(c) whether ail are handcuffed and 
reped while taken to court; aDd 

~  11 Ie, the rHIDIIB Ib.ref.r? 

The MlDi&ter of State in the MIDis-
try of Bome Allairs and M_er of 
nefence Supplies In the Minhlr, of 
Defence (Shrl Hathl): (a) No under-
trial prisoner arrested for a bailable 
of!ence is refused bail. 

(b) The classification is made in 
ccnsideration of status, education, 
mode of living and nature of of!ence 
alleged to have been committed. One 




